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O.A.No.232/2007

Dated:-24.07.2009

H op’ble Ms. Sadhana Srivastava. M em ber (J)

None for the applicant. Shri S.P. Singh holding 
brief for Shri Z.A. Khan, counsel for respondent is present. 
Earlier also on 5.12.2008, 22.5.2009 and 29.5.2009, no one 
was present on behalf of tfe j^plicant to press this OA. It 
appears that the applicant has interest in prosecuting the 
matter. Accordingly, the OA is dismissed for want of non­
prosecution.
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